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(b) The families in these camps are those
who migrated to India during 1964 and there-
after. Information regarding the exact period
of stay of each family in the relief camp is
not readily available. It can, however, be
said that a comparatively small number of
the families have arrived recenty and the
large majority have been residing in the

relief camps for as long as three years
or so.
(¢) and (d). Schemes for the early re-

habilitation of the migrant families could not
be drawn up expeditiously for want of land
in which agriculturist families can be settled
and for lack of scope in small trade and
in existing industries and other non-agricul-
tural occupations and the inability of these
migrants to adapt themselves readily to the
changed conditions of life. The establishment
of new industries, which have been sanction-
ed .necessarily takes sometime. Migrant have
also been put through training for industrial
employment and also for driving heavy
motor vehicles, but it has not been easy to
place them in suitable jobs for the reason
that there is keen competition for all kinds
of jobs. Certain migrants have also unfor-
tunately been reluctant to go to rehabilitation
projects in parts of the country away from
the camps where they are residing and others,
who have been found fit for jobs in indus-
tries, are, however, refusing to accept such
jobs. Schemes have been formulated for the
rehabilitation of the majority of the present
inmates of the relief camps, both in agricul-
tural projects and also in small trade as well
as industrial establishments and the migrant
families are being shifted according to pro-
gramme to the sites of rehabilitation. For
the families for which such schemes have
not yet been formulated, attempts are being
made to obtain additional areas of un-
occupied land and to find places suitable for
employment in small trade, industries,
fisheries etc., and it is hoped that all the
families awaiting rchabilitation will be
resettled in about three more years.

Families of the permanent liability cate-
gory will be admitted to existing Homes where
some vacancies exist. The vast majority of
these families will be set up in new Perma-
nent Liability Homes which are being est-
ablished in Tripura, Assam and Maharashtra
and at Mana near Raipur in Madhya
Pradesh.

Since 1964, 30,857 agriculturist families

PHALGUNA 22, 1890 (S4K4)

Wristen Answers “

and 4,464 non-agriculturist families have
been settled in agricultural and non-agricul-
tural schemes respectively in various schemes
spread over the country. In addition, 528
persons have been provided employment in
industries. 3,307 persons have been found
employment in Government and in public as
well as private undertakings.
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